OPEN CQUART

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLIAHABAD BENCH, ALLAHABAD.

Allahaksd, this the 17th day of December, 2004. %

QORM : HON.MR. JUSTICE $.R. SINGH, V.C.
HON. MR. D. R. TIWARI, A.M.

O.A. Neo. 598 of 2004
Ishwar Dayal, S/0 Late Jhuri Ram, R/© Ameghpur (Taranpixr),
£.0. Mughalsarai, Distriet Varanasi..... eecccApplicant.

Ceunsel feor applicant : Sri S.K. Mishra & Sri S.K. Day.
Versus

i. Unien of India threugh the General Manager, E.C. Railway,
Hajipur, Bihar.

2. Sri P, Chakraverty, the Divisienal Mechenical Engineer
(DSL E.C. Rly., Mughalsarai, District Varenasi).

3. Sri Tapeshwar Singh, the Office Superintendent, Gr.I,
U/DME(DSL), E.C. Railway, Mughal Sarai, District Varsnasi.

esesvrne cssssec.Hegpondents.

Ceunsel fer respendents : Sri K.P. Singh.

"QRDER (ORAL)

BY HON. M&. JUSTICE S.R. SINGH, V.C.

By the impugned erder dated 27.4.2004, it has been
previded that the job of receipt and despatch eof all type of
correspendence of all sectien of Diesel Shed will be centrally
leeked after by the applicant in additien te his previeus
alletted job. Aggrieved by the alletmenti of additienal job
by the impugned erder, the applicant, it is submitted by the
counsel Sri S.K. Mishra, had preferred a representatien and
submits that it weuld meet the ends of justice if the
cempetent autherity is directed te censider and dispese of
the representatien filed by the applicant.

2. Accerdingly, the respendents are directed te
¢onsider and dispese of the representatien ef the applicant
By @ reasened and speaking erder within a peried ef ene menth
frem the date of receipt of a cepy ef this erder.

Ne erder ss te cests.

N CRK{}

A.M. ' V.G

Asthana/



